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Petition Ulr 76 O ORC Act fov the trantfer of cove
peadng befeee % Aloy Wagar, (& PRC, Wert, Dolhi bearing Cuviztion
Petiton Neo (57/20(F tithed ar ' Sudbarrhon Wedehre U $mt iripta
Gupta
(. Orief facte of an epglication, as per applican! are that the
hae filed ¢ Petition Ufe 14 (() (o) RIW Ser 25 (@) of the OFRC
Gt wheeh ip pending before SR, fiiay Rloger, td. ANT, GWeet, Oo'hi
That on (9.07 2019, the Potiticnsr wor divectsd (o tupply the copy of
roply o lecve (0 defond opplicetion cre wevk prior o VOOH E che
compliag with the rame, [hot the Fespondont Aar svught tme fo file
rijomder gnd the court har éeem plocoed o edjourn the care for
02.07.2020. That thke Petitionor @ 2 senior cili2en ond hae filed
petition of Eoro-fide requiremant. That en (9 07 2009, (his cowet kos
granted 6 montht' time oa two occamone £ her requert for phoet date
war ao! comydtred by the cowet By stafing that huge perdency wov
there
2 The apgplication ¢ oppored by the non-epplicent /
fleopcadont by filling reply on the grounds tha! it ip the petitioner's

twn conduct wich fuggest (o cualrary. That the aoplication iv de.o'd of
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n-le and Axe doen flad d"" of o Asediv the recpondeat ged abure of
the peocery of Conet
foged Macred Porvied

7 That @ i vadopoted that o evction Pettion Ui (16) (1
(e} Riw Qo 05 (0) of ORC Bt o ponding for drpond befoee the
et of TR Rlay Aager, Ld PRC, Whret, Oelhi. It it not in dirpute
That the mafter it boeng aturndd fov the (oot 2 doter from @ peviod of
& monthe Thiv 0 oivo Aot geaied Gy ThAe partier that the couwtr are
SrBaIg gng pritrily €0 the oldent caver Pt thr came fime, pricerty o
O gada 1o Dhe cater, whive tAR parly are PORCr Crlivens ond olfD
fe the catvy of bone AR rpurement

. o poe Crowlar dated 7005 2020 pareed by (o Otrize
Ledgr (W), ol the ARC T cre tuppored fo toke op the matlers in
whCh cppication rechng (oowe fo Contert w pending for civporal in fAp
caper of beaz-fide reguiement  The ADOH befove (d BRC e

09 07 J070 which it npt for Cundy The Cotitioner it alto etated o o

??:,!I'ar ‘oS
5 In thete circomploncee, o 0 a0l odvrable fo have the melfer
troncorrng from cowf ¢ T roarume time. So. the
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application s diemivsed o0 no rearon iv found in the same. FHowever,
the petitioner may reguest the (d. ANC to hoer and aiwpore off the
Gppiication to the Cowrt corcerned on the coming date. Hence, the
application stendr dicposed off e dismiped.
6 the procecdinge hev been conducted through U (civco-
webay ) a9 per curculars,
A ccenned copy cf the crder be sen! tc the Cocrdinator,
Computer Geanch for vploading it a! the webnite and alsc @ copy be
pent to the {d. Court cencerned
file be connignad to record room after due complianse.
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PROVOUNCED ON ( RVINDER KUMGR )
25" of Jme 2020, QO RC( WEST ) 1 OELHL
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